
 
GOVERNMENT OF INDIA 

MINISTRY OF HOME AFFAIRS 
 

RAJYA SABHA 
UNSTARRED QUESTION NO. 1809 

 

TO BE ANSWERED ON THE 10th  MARCH, 2021/ 19 PHALGUNA, 1942 (SAKA) 
 
VIOLENCE AGAINST CHRISTIANS 
 

1809.  SHRI P. WILSON: 
 
Will the Minister of Home Affairs be pleased to state: 
 

(a) whether Government has conducted any survey on violence against 
Christians, Priests, Preachers, Missionaries and Churches in India, 
including in Tamil Nadu, during the last five years, if so, the details thereof; 
 

(b) the response of Government in this regard along with details of the 
action advised to be taken against the culprits; and 
 

(c) the purpose for taking survey on the missionaries in India and follow up 
action taken in this regard along with details during last five years? 
 

ANSWER 
 
MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS  
 

(SHRI G. KISHAN REDDY) 
 
(a) to (c) “Public Order” and “Police” are State subjects as per the Seventh 

Schedule to the Constitution of India. The responsibility of maintaining law 

and order, registration and prosecution of crimes against all citizens, rests 

with the respective State Governments. As such, specific data regarding 

attacks against individual communities or on their religious institutions is 

not maintained centrally. 

         The Central Government monitors the law and order situation in the 

States and assists the State Governments in case of major law and order 

problem by deploying CAPFs on the request of State Governments. 
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